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15TH]'V{D[IAN SI.BIIA
SEV. ENTH SESSION

TENTATIVE DATE.WISE PROGRAMME OF THE BUSINESS TO BE
TRANSACTED BY THE PUNJAB VIDHAN SABH,{ DURING
ITS SEVENTH SESSION, 2AIg, FROM THE 12TH FEBRUARY,
2ol9 To 2tsr trEBRUaRy, 2019.

Tuesday, the 12th February,20l9
(r 1.00 A.M.)

Tuesday, the 12th February,2019
(2.00 P.M.)

Wednesday, the 13tn February,2019
(10.00 A.M.)

Thursday, the l4th February, 2019
(10.00 A.M.)

Friday, the 15m February, 2019
(10.00 A.M.)

Saturday, the 16eFebruary,2019 l
Sunday, the 17thf'ebruary,2019 J

Monday, the 18fr February,2019
(2.00 P.M.)

Tuesday, the I 9th Febnsary, 2019

Wednesday, the 20th February, 201 9
(10.00 A.M.)

Wednesday, the 20fr February, 201 9
(2.00 P.M.)

Governor's Address

Obituary References

Motion of thanks on Govemor's Address
and Discussion on Governor's Address.

Non-Official Business

Resumption of Discussion on Governor's
Address.

Holidays

i) Reports of the Comptroller and Auditor
General of India for the year 2AI7-IB
(Civil and Commercial) and Finance
Accounts of Government of Punjab for
the year 2017-18 and Appropriation
Accounts for the year 2017-18;

ii) Presentation of Supplementary Dernands
for Grants for the year 2018-19;

iii) Appropriation Bill on Supplementary
Demands for grants for the year
2018-19; and

iv) Presentation of Budget Estimates for the
year 2019-20.

Holiday

General Discussion on Budget Estirnates for
the year 2019-20,

(To be concluded)

i) Discussion and Voting on Demands for
Grants in respect of Budget Estimates for
the year 2019-20;

ii) Appropriation Bill in respect of Budget
Estimates for the vear 2019-20: and

iii) Legislative Business.
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],!:p"0", the 2l stFebruary, 
2o l e

(10 00 A,M )
r) Non-Of1iciai Business; and

ii) Morion under, 
T:,1. l6 regar.dingadjournment of the l{ouse ,lr. u,""'

Revised programme. if any, will follow.

CHANDIGARH:
THI.I 41-H FEBRUARY, 2019.

To

All Members of rhe punjab Vidhan Sabha.

No. e-LA-201e/ | 86 {
, dated Chandigarh , the 4tf'Februa ryr20lg.

No. e-r,A-2ote/ | g/d
, dated Chandigarh, the 4tt,Fetrruary, 201g.

Copy forwa:.ded fbr information to _

I . the Chief Secretary to Goverrunent, punjab;

2' alr AcJditionar- chief Secretaries / Financiar commissioners ,. prirrciparsecretaries / Administrative s".r-i*i.. to co"".rr**rt, punjab, chandigarh:
3' the Principar 

, *Secretary to Government. punjab, Departnre't 
'f.

Parliamentary Aftairs {*itt.r + rpu.i copies):

4, the Principal Secretary to Governor, punjab:

5' the chief Erectorar officer and secretary to Governnent, punjab. LrcctionDepartment, Chandigarh, (with irpuo copies);

6. the Legal Remembrancer antl Secretary to GcDeparrment of Legar and Legislal'e Afrairs, ch*ndigu;:nrnent' 
pu^iab'

7 ' tn;0ff:t"'ary-General, Rajya Sabha, Parliatrent House. Ner.,u Dc:ihi-

8' the secretary-Generar- Lok sabha, parliament House, Nerv Derhi_ri000r.(with two spare copies); 
r! r rv*.'!'

9' the secretary to Government of Indi+ Mi'istry of parriamentary Aflairs.92.Parliantent House, New Delhi_f-f OOOf ,

l0' the secril#',$?#?ffilof rndia. neparrmenr of Legal Affairs, N4inisrry

I l ' the secrerary, Eiection commission of India. Nirvachan satJan, AshokaRoad. New Delhi_l i0001,

i2' the secretaries to all state Legisiati'e Assemblies/councils in India:

SHASHI LAKIIAI
SECR;PfrIMISFIITA,

Contd.3/.-
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13. !!e DepW Secretary to Govemment of India, Ministry of Home Affairs,
(Political I(A) Section), New Delhi_il00O1 :

14. the under secretary to Government, punjab, General Adminiskation, (By
name) with 180-spare copies for distribution amongst various Branches
under the Administrative Secretaries;

15. the Librarian, Lok sabha Secretariat, parliament House, New Delhi-
I 10001;

16. the Director, Information and public Relations, punjab, chandigarh;

17. the Incharge, united News of India, s.c.o. 24ll-lz, sector zz_c,
Chandigarh;

18. the Incharge, Press Trust of India s.c.o. ?g, First Floor, sector Av-D,
Chandigarh; and

19. all Press Correspondents stationed at Chandiearh.

U,A^LKr"L
SUPEXINTBXNATW, 

-for SECRETARY.


